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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQS),
'I'IS HAZARI, DELHI

OFFICE OF CHAIRPERSON (ELECTION COMI\/[[TI'E.E),
DBAELECTIONS-2024

N0. /EC/DBA/2025 Dated 18.02.2025

To,
The Ld. Registrar General,
I-Ion’ble High Court ofDelhi,
New Delhi.

I

Through, ' y
Ld. Principal District & Sessions Judge (I-IQs),
Central, Tis Hazari Courts,
Delhi.

Subject: Appointment ofElection CommissionJ'Returning Ofiicer by
the Delhi Bar Association.

Respected Sir,

This is to inform you that as per communication dated
15.02.2025 received by the Election Committee on 18.02.2025, the Delhi
Btu" Association has appointed the Election Commission as well as
Returning Oiiicer. Copy of the said communication is also annexed
herewith. Necessary directions have also been issued to the officials
concerned to co-ordinate with the Election Commission/Returning Oiiicer
in consultation with the Election Committee for smooth conduct of the
election as well as for taking necessary steps for procurement of
E\/Ms/Ballot Papers, setting up card rcadcr machines and other equipments
well in time, having regard to the date ofclection i.e. 28.02.2025.

This is for your kind intimation.
Thanking you.

Yours Sincerely,

ikhil Chopra
Chairman, Election Committee.

Delhi Bar Association 2024

l-incl: Copy of letter dated 15.02.2025 of Delhi Bar Association
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Ne. /EC/DEA./2025 Dated

Copy to-

l) PS to Ld. Principal District & Sessions Judee (HQs). Tl-IC Delhi
 oLd. Principal District & Sessions Judge (West). THC‘. Delhi

he Dealing Assistant, Website Committee. 'l'is ilazari Courts. Delhi
with directions to upload the same on the ollieial website of Delhi
District Courts, Tis Hazari Courts, Delhi.

4) R & l Branch (1-IQ), THC. Delhi with direction to display the same on
all notice boards and other necessary places. 1' ;

L/lwiw '
Chairman, Election Committee

DBA Election 2024
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Piuld-Iii!
HITIN AHLAWQT
9810185531

5, War Pleslderi’
MAHISH SHARMA
9395997579

i.6eeF|1'si\'Iant
GIRISH KAUSHIK
9599915925. 9953634600

"ya Seaman
ATUL KUMAR SHARMA
<.=s682A§2Z-1

»'-.'.'it' SPCHIIIPY
DHARMENDER BASOYA
assesses:

. : ~: Sammy
MS. SHWETA RANI
995484‘-=23£~

."l7Q$J'U'
SAHIL PU RI
553193322

$~ !.tori1:ia' £3‘BZl)TuO
RAHUL KASHYAP
959IOD95l$

GAGANPREET SINGH
98102-$3505

mmevizmmve
SACHIN Si-IARMA
'.-350559553

PUJYA KUMAR SINGH
5%5B7593»'»¢
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Members are hereby infornied that the Election Commission
\\.Is appointed by tlit Executive Ceminitte
daitd |>"‘ I ebruary. 3025 following four persons have been
appointed to ilic Election t ommissien

e in its meeting

SI: Rai'uu!ei'Suigli,Advocate Cim:fEi'ee.ri0n
Coiiiiiiissiriiiw

_. SI: (.liaiula.-iSiiigIi Riiivnl /l'l1VUCll!¢’
SI: Rmieili Blmllu, ldiauuc
Dmesli CIiiimlI|m_i

lllt-etmii Ti ibuiial tnmpi ices ct the |0ii0Wll1g_POI‘50l'lS!_
I Sh. Sublmsli Tiigrri ‘ilI\'0(‘lll(.’
2 Sli I H emler Smelt, /ldimrire
3 S'Ii Prinlirui! Dmmi. i(!|0(.'(!!('

SI: /lmI_Rn.iIu.1 Aiigricara ii llwgrllllffltl as Retui Il{l'|!! 0 rear

The I olloii mg atl\;ot.iics ‘ll t :lml0llllI€ll as AROs

I 1/iliii Gupta, l:.'i'm.u!i.

PERDEEP KUMAR NMGAR Hrimh Iinmliili, lilimiile9953505100 i‘ .Siitm‘i !HHlh‘U', '|lll'U& rm-
AMARJEET SIHGH 4 .5! Iisluli zlfilirivuf /lclvouireiiezsssams 1 ,_
L80] Member Eleculifll
H5. RENU MALIK
96502459541

Er. Olfim Mun-incl
SANJEEV NASMR
911990-1121C

IJIVYA DARSHAH SHARHIA
9958215552

.. Sli (mi'w!,/li!iuum'

H it 1% @‘*'“’/ dill»-l ®l‘(Y\/*1‘
'1!-'" /I /Iii‘-‘Wit-' /ltul Kumar Shnriiia E
P" ‘I-1' "I lion) Secretary
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